
THE SCHEDULE.—[Enactments repealed.] Rep. by the Repealing and Amending Act, 1903 (1 of 

1903), s. 4 and the Third Schedule. 
 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 


